
IN THE CENTRAL ADM IN ISTR AT lUE TRIBUNAL

PRINCIPAL BENCH: NEU DELHI

0<A No.575/87 Date of decision; 12.11 ,1 992,

Rajinder Kumar Budhiraja" .Petitions r

A/arsus

Commissioner of Police & ....Respondents
Others,

Coram:-

The Hon'ble Hr. Dustice V.S. Malimath, Chairman
The Hon'ble Hr. I.K, Rasgotra, nember(A)

For the petitioner ,..3hri' B,S, Charya, Counsel,

u For the respondents ,,,Mr-s. Avnish Ahlauat,
* Counsel.

san

121192

DudgBment(Cral)
(Hon'ble Mr. Justice V.S, Walimath, Chairman)

This O.A, is dismissed as uithdraun. No

costs.

jf Yl

A/.
(I.K, Rasgrftra) (V.S, Malimath)

Memb8r(A ) Chairman
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